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27th June 1980 will be laid ~·n the 
Table of the Houee soon after the 
ftnal reporte from the Commissioners 
of Ineome-tax are received. 

.... '. 01 MarrIed Ladle. WorkID, 
lD ...... , &eIiOD of 8aDk Of flldJa 

4544. PROF. MADHU DANDAVATE: 
Win the Minister of FINANCE be 
plened to state: 

(a) whether it is a fact that the 28 
married ladies working in the Bom-
bay relion of -the Bank of India ilre 
promoted to omcera cadre and are 
asked to shift to various places in 
India away from Bombay region; 

(b) if so, whether such a shift will 
mean that they will have to stay 
away from their husbands and other 
family members; and 

(c) if so, will these 28 married 
ladies be given postings in the officers 
cadre in Bombay region itself purely 
on humanitarian grounds to avoid 
their famUy difficulties? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) Bank 
of India has reported that 10 lady 
employees were promoted to the 
ofliCer's cadre from Bom\)ay Region 
out of which only 5 were married. 
Three or these married lady employees, 
who- did not want to go out of Bombay 
Region, requested for reversion to 
clerical cadre. Remaining 2 were 
poeteci outside Bombay Region. 

(b) and (c). Officers of the Bank, 
Including lady officers. are liable tp be 
posted anywhere in India or outside 
Indian where the bank bas an ofJi.ce1 
Mach. While the bank. tries to en-
sure that lady officers, as far as possi-
ble, are not posted to places where 
they would be Put up to undue in-
convenience, the bank ClUIIZlot accept 
the priDc1Ple of limited transferability 
Or non-traldterability of lady oftlcers. 
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